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3.9.2001

OA-2275/2001

Present; Sh. Yogesh Sharma
counsel for applicant.

Heard.

Issue notice to the respondents to file reply in

4 weeks. 3 weeks time is given for rejoinder, if any.

On the prayer for interim relief issue short

notice to the respondents returnable in 2 weeks.

List on 18.S.2001.

Meanwhile the status quo as of today shall be

maintained. This interim order will automatically expire

on next date if not continued again.

Pasti order.
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(  DS. A.VIDAVALLI )

Member {J)
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{  S.S.ADIGE )

Vice Chairman (A)
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14 „
CfA 2275/2001
22.10 _ 2001

Present::- 3hri A.K„Trivedi, proxy counsel of Shri
Yoges h Sha. rma., for app 1 i can t „

Shri RuC^h'alhotra,, proxy counsel of shri
R„L.,Dhawan, for the respondents„

Learned proxy counsel for the applicant prays

for and is granted two weeks to file rejoinder»

List on 1„11„2001„

Interim order to continue, if any, till the

next dat'S
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OA-2275/2C01
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Sh. 'lOyesh Sharrria, counsel for applicant.
Sh. R.C. Mailiotra, proKy for Sh. R.L. Dhawan,
counsel for respondents.

Apulleant" b (jouiibel states tiiat he is fiiiny

reioinder in the course of the day with a copy to other

heariny

biSu i.Oj: rrri On 1 u . i . .i u u j. .

interiiTi order to continue till the next date of
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(Dr. A. Vedavalli)
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iO.12.2001

OA-2275/2001

Pressnt;; Sh. Y'ociesh Sharma proxy for
Sh. B.B.Raval,

counsel for applicant,.

Sh. R.C.rialhotra proxy -^or
Sh. R.L.Dhawan,

coLi n se 1 for respon den ts.

Pleadaings are complete. List for PFH on 21„12.,2001,

Interim order to continue, till then.

(  KULDIP SINGH )
Member (J)

( V.K. MAJOTRA )
Member (A)
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21,12.2001

102.

OA 2275/2001

Present : Shri Yogesh Sharma,learned counsel through

proxy counsel Shri A.K.Trivedi,counsel for the
applicant.

Shri R.L.Bhawan,learned counsel through proxy
counsel Shri R.L.Malhotra,counsel for the

respondents.

'  i •-
j/i;

List on 4.1,2002.

f Interim order to continue till that date.

{  Govindan
Member pA)

mpi (Smt.Lakshmi Swaminthan )
Vice Chairman (J)
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